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Need to take effective steps to expedite the construction of canals

under the Narmada project in Gujarat

SHRI PRAVEEN RASHTRAPAL (Guijarat): Sir, several Chief Ministers of Gujarat have claimed
that the Narmada Project is the life-line of Gujarat. The present regime in Gujarat wanted the
Narmada project to be declared a National Project by the Central Government. From 1997 to 2004,
there was NDA's rule in the State, but even they did not declare the Narmada Project as a National
Project. On the other hand, the present Minister of Water Resources has declared that no such
demand or request is pending with the Central Government. Whatever may be the truth, the fact of
the matter is that poor farmers in the command area of the Narmada Project are not getting irrigation
benefits from the Narmada project in spite of a State expenditure of more than Rs.15,000 crores. The
reason is that the dam height is nearly 119 meters and the main canal of 458 kms has already been
constructed. The farmers would get water for irrigation only when the sub-canals and minor canals
are constructed. According to one report, only 24 per cent of the sub-canals and minor canals are
constructed. It means, only 18081 km canals are constructed and 56087 km minor and sub-canals
are yet to be constructed. Sir, thousands of tribals have been displaced from their homes and
villages. The very purpose of constructing big dams is defeated due to delay. According to media

reports, it may take ten years more for completion of canals.

It is, therefore, requested that the Central Government should take stock of the situation in the

interest of poor people and farmers of Gujarat.
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Need to formulate an effective policy for the disposal of e-waste
generated due to cell phones in the country

SHRI B.S. GNANADESIKAN (Tamil Nadu): Sir, | would like to bring to the notice of the
Government the booming use of cell phones which has created a new, but dangerous, stream of e-
waste. A recent survey reveals the fact that nearly eight lakh tonnes of e-waste would have been
generated in our country by the end of 2012. E-waste is made up of multiple components, some of
which contain toxic substances that have an adverse impact on human health and environment if not
handled properly. Often, these problems arise out of improper recycling and disposal methods.
Though we have specific laws to cover generation, storage, transportation and disposal of hazardous
waste, there is no law for maintenance of e-waste. For instance, we have laws like the Hazardous
Wastes (Management and Handling) Rules, but such laws do not cover the disposal and recycle
management of e-waste which has especially been created due to discarding of cell phone and its
accessories. At present, only three per cent e-waste reaches the recycler despite the fact that 80 per
cent of cell phone parts are recyclable and, if recycled in a scientific manner, environmental pollution
would be reduced. Presently, such e-waste generated by discarded cell phones is recycled without

proper guidelines and rules which would be a threat to environment and health.

Therefore, | request the Government to immediately initiate a special policy and legislation on
disposal and handling of e-waste generated by cell phones and its parts to save our environment.

Need to allot or give on lease the additional and unused land of railways to poor people already
settled in that land
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